
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

MA No. 147/2024 

IN 

O.A NO. 132/2023 

IN THE MATTER OF: 

Gaurav Bansal                                                                      …..Applicant 

Versus 

Govt. of NCT of Delhi                                                         ….Respondent 

 

INDEX 

S.NO PARTICULARS PAGE NO. 

1. REPLY BY WAY OF AFFIDAVIT ON BEHALF 

OF NORTHERN RAILWAY 

1 to 10 

2. Annexure – I 

Copy of notice dated 17.04.2025 issued by DPCC  

11 to 12 

3. Annexure - II 

Copy of letter of installation of STP of 100 KLD 

completed as per Civil Engineering Authority 

13 to 16 

4. Annexure – III 

Copy of show cause notice dated 17.04.2025 

17 to 18 

5. Annexure - IV 

Copy of reply of show cause notice 

19 to 21 

6. Annexure – V(Colly) 

Copy of the printout of DPCC website  

22 to 23 

7. Annexure – VI 

Copy of the receipt of the CTO 

24 

8. Annexure – VII(Colly) 

Copy of the reminder letters of CTO certificate 

 

25 to 37 

9. Annexure – VIII 

Copy of Email dated 10.03.2021 sent  to DPCC 

mentioning consent fee paid 

38 

10. Annexure - IX 

Copy of audit note 

 

39 to 40 

77



11. Annexure – X 

Copy of printout of web portal 

41 to 45 

12. Annexure – XI 

Copy of the revised asset/land cost and 

communication made to DPCC 

46 to  

13. Annexure – XII 

Copy of the letter dated 17.01.2023 for updation of 

revised asset value and updation of fee paid 

50 to 55 

14. Annexure – XIII 

Copy of letter dated 20.06.2023 for already paid fee 

and revised asset to DPCC 

56 to 58 

15. Annexure – XIV(Colly) 

Copy of the letters requesting for updation of 

revised asset value 

59 to 61 

 

 

                                     Through   

   New Delhi 

  Date: 19.05.2025                                                                         Respondent 

                                                                                    Gigi C George Advocate 

                                                                                     Standing Counsel (UOI) 

                                                  Ch. No. 457, Lawyers Block, DHC, New Delhi 

                                                                              Gigicgeorge.adv42@yahoo.in 

                                       

78



1 79



280



3 81



482



5 83



684



7 85



886



9 87



1088



11 89



1290



13 91



1492



15 93



1694



17 95



1896



19 97



2098



21 99



   Consent Activity List

CATEGORY : ALL Search Activity Name

Search

CATEGORY : ORANGE

S.No. Activity Name Category Hazardous
Categorization

/Classification as per Office
Order

Requirement of Pollution
Control Device for Effluent
(STP/ETP/O & G Trap etc.)

Typeof Effluent polution
Control Device

Requirement o
Control Dev

Emission(ECS/Du
etc.)(Boiler/

considered as 

1

Railway Locomotive Workshop /
Integrated road transport

workshop / Authorized service
centers having discharge of 100

KLD or more.

ORANGE YES II(b) YES STP & ETP NO

2
Railway Stations(Waste water

generation ≥ 10 KLD, but < 100
KLD)

ORANGE NO II(b) YES STP & ETP NO

3

Railway
workshop/station/depot/service

centre/stackyard etc. waste
water discharge (less than

100KLD)

ORANGE NO II(b) YES STP & ETP NO

4

Scrapping Centres (for end of
life vehicles and other scrapes
such as plant and machinery,
structural material, railway
coaches and wagon etc.)

ORANGE YES II(b) YES ETP NO

Back
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Activity Name :
Railway Locomotive Workshop / Integrated road transport workshop / Authorized service centers having discharge of 100 KLD or more.

Effluent
S.No. Parameter Name Prescribed Standard

1 pH 5.5- 9.0

2 Oil and Grease 10.0

3 Bio-Chemical Oxygen Demand(BOD)[3 days at 27°C] 150.0

4 Total Suspended Solids (TSS) 250.0

Close
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